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PAPERS LAID ON THE TABLE
Fourth Five Year Plan

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI) :
I beg to lay on the Table a copy of *“Fourth
Five Year Plan 1169-74". [Placed In
Library. See No. LT--3549/70)

Annual Accounts of the Post Graduate
Institute of Medlcal Education and
Rescarch, Chandigarh

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
(SHRI D. R. CHAVAN) : On behall of Shri
K. K Shah, T beg to lay on the Table —

(1) A copy of the Certified Accou: ts
of the Post Gradvate Institute of
Medical Education and Research,
Chandigarh, for the vear 1968-%9
together with the Audit Report
thereon, under sub-section (4} of
scction 18 of the Post Graduate
Instituate of Medical Education and
Research, Chandigarh Act, 19 6,
[Placed in Li'rary Sre No. LT--
3550170)

Report of the Indian Delcgation of
the W.H.O. Reglonal Commlitee

{2) A copy of the Report of the Indian
Delegation to the Twenty-second
session of the W.H.O. Regional
Committee for South-East Asia,
held at Kathmandu from 29tn
September to 5th Octobzr, 1969,
[Placed in Library. See No, LT—
3551/700

Riview and Annual Report of the
Lubrizol Indis Ltd, Bombay

SHRID R.CHAVAN : T beg to lay
on the Tahle a copy each of the following
papers under sub-section (1) of section 619A
of the Companies Act, 1956 :—

(I) Revizw by the Government on the
working of the Lubrizl India
Limited, Bombay for the year
1968-69.
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{2) Aonual Report of the Lubrizcl
India Limited, Bombay, for the ycar
1968-69 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon.  [Placed in Library, See
No. LT—3552/70)

Review and Annoni Report of the
Singareni Collieries Co. Ltd,

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
(SHRI JAGANATH RAO); 1 beg to lay
on the Table—

(1) A copy each of the following papers
(Hindi version) under sub-section
(1) of section 619A of the
Companies Act, 1956 :—

(1) Review by the Government on
the working of the Singareni
Collieries Company Limited,
for the year 1968-69.

(i) Annual Report of the Singa-
reni  Collieries Company
Limited, for the year 1968.69
along with the Audited
Accounts. [Placed in Library
Ses No. LT— 553/70)

Aluminlum (Control) order 1970

(2) A copy of the Aluminium (Control)
Order, 1970 (Hindi and English
versions) publishcd in Notification
No. 5.0. 1103 in Gazette of Iodia
dated the 20th March, 1970 under
sub-section (6) of section 3 of the
Essential Commodities Act, 1955,
[i’iaced in Library. See No. LT-
3554/70)

Agriculiural Refinance Corporatlon
Regulations, Central Excise Rules,
Notitication of the Customs Act.

THE MINISTER OF SUPPLY AND
MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI R.K.

KHADILKAR): Obn behalf of Shri P. P.
>ethi, | beg to lay on the Table—
(1) A copy of the Agricultural

Refinance Corporation (Issue and
Management of Bouds) Regulations,
1969, published in Gazette of India

VAISAKHA 24, 1892 (SAKA)
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dated the 25th April, 1970, under
sub-section (5) of section 46 of the
Agricultural Refinance Corporation
Act, 1963, [Placed in Library. See
No. LT—3555/7C)

(2) A copy of the Central Excise
(Bxcise Amendment) Rules, 1970
(Hindi and Eoglish Versions)
published in Notification No. G S.R.
089 in Gazette of India dated the
2nd May, 1970, under section 38
of the Cential Excises and Salt Act,
1944, [P.aced In Library. See No,
LT--3556/i0]

(3) A copy of Notification No, §,0.
1542 (Hindi and English versions)
published in Gazette of India dated
the 2nd May, 1970, under section
159 of the Customs Act, 1962,
together with an  explanatory
memorondum, [Placed in Library.
See No. LT—3557/70)

The Customs and Central Excise Dutles
Export Drawback Amendment Rules
and Notifications

(4) A copy each of the following Noti«
fication under section 159 of ihe
Customs Act, 1962 and section 38
of the Centrul Bxcises and Salt
Act, 1944 :—

(i) The Customs and Central
Excise Dulies Export Draw-
back (Geoeral) Nineteenth
Amendment Rules, 1970
(Hindi and English versions)
published in Notification No.
G.S.R. 640 Gazette of India
dated the 18th April, 197..

(ii) The Customs and Central
Excise Duties Export Draw-
back (General) Eighteenth
Amendment  Rules, 1970
(Hindi and English versions)
published in Notification No.
G S.R. 641 in Gazette of India
dated the 1th April, 1970,

(ili) The Customs and Central
Excise Duties Export Draw-
back (General) Eighteenth
Amendment Rules. 1970
(Hindi and Ebglish versions)
published in Notificatio~ No,
G.8.R. 642 in Gazette cf India
dated the '8th April, 1970,



